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assist in the    finalisation of the   causal 
labour list. 

(b) Listed workers were employed 
occasionally to meet overflow require-
ments. 

(c) Yes, in February, 1966. 

(d) New workers were employed only 
when photo pass workers were not avail-
able at the Call Stand or at the place 
recognised by the Board for detailraent. 
New workers were not employed ignor-
ing the direction contained in the award. 

(e) Yes throuah the recognised Trade 
Unions as per the Boards decision in 
1963. 

(f) The names of the Unions with 
their affiliation are :— 

(i) Cochin Thuramugha Thozhi-lali 
Union (All-India Port & Dock 
Workers Federation H.M.S.). 

(ii) Cochin Port Thozhilali Union 
(I.N.T.U.C). 

(g) Yes. 

*219 [Transferred to the llth March. 
1969.] 

 

RCTTY   OI    FODDER 
*220   SHRI PITAMBER DAS : SHRI 

SUNDAR SINGH 
BHANDARI : SHRI J. P. 

YADAV : DR. BHAI MAHAVIR : 
SHRI PREM MANOHAR  : SHRI 
RATTAN LAL JAIN : 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state : 

(a) the names of the States where 
there is a scarcity of fodder for animals; 
and 

(b) the steps taken by Govenment ir 
this regard?] 

 
f[THE MINISTER OF STATE IN 

THE MINISTRY OF FOOD, AGRI 
CULTURE. COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHEB SHINDE): (a) and 
(b) The information is being collected 
and will be laid on the Table of the Sabha 
as early as possible.] 

 


